Regarding rejoining of Rahul Gandhi as a Member of Parliament in Lok
Sabha
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gt 31efiR IS5 TERT: IR, H SMUD! UgedR YA § 12(TTHUH) Rule 353

states that no allegation of a defamatory or incriminatory nature shall be
made ?(Interruptions)
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SHRI ADHIR RANJAN CHOWDHURY: The Point of Order is under
Rule 353. It is clearly stated that no allegation of a defamatory or
incriminatory in nature shall be made by a Member against any person
unless the Member has given adequate advance notice to the Speaker and
also to the Minister concerned so that the Minister may be able to make an
investigation into the matter for the purpose of a reply. fRT Hdlcl dg
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HON. CHAIRPERSON: The point of order may be raised in relation to the
business before the House at the moment.



